CENTRAL ADMINISTRATIVE TRIBUNAL

Y CALEUTTA SENCH

No. OA 251 ef 96
present : Hon'sle Mr.Justice S.N.Mallick, Vice-Chairman

Hon'kle Mr.S.Dasgupta, Administrative Member

N AR aY AN R AN
VS
UNION OF INDIA & ORS.

For the apnlicant : None

For the respondents: Mr.8.Mukherjee, counsel

Héagd on ¢ 29,4,98 Order on 3

g R D E R

\ .
§,N.Mallick, UG | | 1.

Neone a@DearS For the applicant tmday when the m
called for admission hearing., The record shoys that none

for the apolicant en several previous occassions. Mr,EOMuL

counsel anpears for the respondents., The application is d

for default. Ne order as teo costs,

-@8,~

att:’ r uaS
aaaeared
'Aerjee,

smissed

MEMBER (A)

|

VICE. CHAIRMA

)

v 3w S s . R ——



